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REFERENCE TO  ALLEGED     PROPA-
GANDA   BY  THE  ALL  INDIA  RADIO 
AGAINST    OPPOSITION    PARTIES — 
contd. 

 

SHRI   KRISHAN   KANT   :   Sir,   on  a 
point of order. 

(Inter) 

MR. DEPUTY CHAIRMAN  : Order, 
please. 

SHRI  KRISHAN  KANT   :   My   point 
of order is,... 

 
SHRI   KRISHAN   KANT   :   My   point 

or order is ... 

 

SHRI R. S. DOOGAR: Sir, if it is to be a 
full fledged discussion on All India Radio 
then the Minister of Information and Broad-
casting should be here. He is not here now. 

MR. DEPUTY CHAIRMAN : What is 
your point of order, Mr. Krishan Kant? 

SHRI KRISHAN KANT : My point of 
order is that all this motionless debate. 

AN HON. MEMBER : How is it mo-
tionless? It is in motion. 

SHRI KRISHAN KANT : There is no 
motion  before  the  House... 

SHRI MAHAVIR TYAGI : Mr. Deputy 
Chairman ........   (Interruption)... .in    titter 
disgust ( beg leave to walk out. 

(At this stage, thehon. Member left the 
Hous .) 

SHRI A. G. KULKARNI : If Mr. 
M'lhavir Tyagi walks out like this at this 
stage, it is a censure to his leader himself. 

SHRI KRISHAN KANT : My point of 
order is this. There is no motion for this 
discussion. It is a motionless discussion. It 
is a purposeless discussion b nothing is 
before the House. The honourable Members 
of the Opposition say thai they will not 
allow a regular functioning of the House. 
They are undemocratic dictatorial, fascist, 
and that is the way they want to run this 
democracy. God forbid, if some how they 
come to power anywhere, this is how they 
would like to run the administration 
recklessly. For over two hours or I I 2 hours 
the Opposition Members have spoken one 
by one, three or four times each,   ... 

 

 



 

SHRI S. D. MISRA : No, no. 
SHRI KRIS IAN KANT :....but we on 

th^ side of ihe House have not got any 
chance at ill.... 

 

SHRI M. M   DHARIA: Mr. Rajnarain 
should now i nderstand that they have 
flouted all the tiles and regulations of the 
House. So he need not tell us anything 
about it. We ire just following you, Mr. 
Rajnarain. Yoi are our leader. We shall 
follow you. Til you come to your senses we 
shall follow you. 

SHRI KR1SI AN KANT : My point of 
order is ihe Members on this side of the 
House ilways si that there is deliberate 
negligence towa ds us on the part of all 
Ministries and Departments of the Govern-
ment of India including the All India Radio 
and the Television because they are afraid of 
the bullying ind pressure tactics of the 
Opposition leaders because they have no 
other means, the Opposition people want to 
use the Government media for their propa-
ganda purposes .. 

 
SHRI KRIS TAN KANT : So, Mr. 

Deputy Chairman, you have to see whatever 
little justice you :an do to us in the House, is 
done. Many o ' us never figure in the All 
India Raio or :<n the Television because of 
the Oppositk n and the way they behave and 
the speechal they make here. All the speeches 
they make here are political speeches They are 
not merely the criticism of the All India 
Radio. So many times Mr. Rajnarain was 
getting up and saying something or other. 
When Mr. Chandra Shckhar was saying 
something, Mr. Rajnarain got up and said 
that he should be allowed to give a reply to 
what Mr. Chandra Shekhar was saying. So   
this side of the House has very 

little opportunity. I hope you will come to 
the protection of Members on this side of 
the House so that they also may be able to 
put forth their points of view which should 
also be known to the country outside. The 
minority opposition should not try to 
bamboozle us like this. So, Mr. Deputy 
Chairman, after this all speakers must be 
from this side, otherwise, justice will not be 
done. 

SHRI    AKBAR    ALI    KHAN    : You 
told me that you will call me after that. 

SHRI    GODEY    MURAHARI    : Shri 
Menon was trying to catch your attention 
again and again. 

MR.   DEPUTY  CHAIRMAN   : I   will 
call him after Shri Akbar Ali   Khan. 

SHRI   GODEY   MURAHARI   : First 
you call Shri Menon. 

SHRI GODEY MURAHARI : Why don't 
you give him an opportunity ? This is very 
wrong. We cannot tolerate this. Just 
because Shri Akbar Ali Khan happens to be 
from the ruling party, you want to call him 
first. Shri Menon happens to be from the 
opposition party and therefore you do not 
want to call him. 

MR. DEPUTY CHAIRMAN : Only two 
or three persons have spoken from this side. 
A number of speakers have spoken from 
the opposition side. 

SHRI GODEY MURAHARI : Shri 
Menon's party has not spoken at all. 

SHRI M. S. GURUPADASWAMY 
(Mysore)  : I would also like to speak. 

MR. DEPUTY CHAIRMAN : You will 
find from the records that the time 
consumed by the opposition members is 
least three or four times the time consumed 
by (his side. Some of you have spoken a 
number of times. 
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SHRI K. P. SUBRAMANIA ME-NON 
(Kerala) : Nobody from my party has 
spoken. 

MR. DEPUTY CHAIRMAN : You will 
get a chance after Shri Akbar Ali Khan. 

SHRI AKBAR ALI KHAN : I am 
speaking in great anguish, with a great pain 
and with great distress. I do not want to go 
into any other discussion. May I request 
you and through you to the whole House 
and particularly to the opposition that this 
calling attention notice is very important 
and it has international significance and 
therefore should be proceeded with 
immediately? Let us finish it and after that, 
according to your motion, let us proceed to 
discuss other subjects. Now there is no 
motion and if you establish a precedent and 
discuss some subject without motion and 
without permission, yon will be setting up 
a very bad precedent. I have no objection in 
your discussing the All India Radio. You 
can say what you like. You have already 
discussed it in the last session for two 
hours. But let there be some procedure for 
that. 1 would request the House and 
especially the opposition leaders to finish 
with the calling attention first. I would 
request you to give your decision on the 
point raised by me. 

SHRI K. P. SUBRAMANIA MENON : 
Mr. Deputy Chairman, 1 have been listening 
to this discussion on the conduct and the 
working of the All India Radio for some 
time with utter confusion. I will tell you 
the reaction which some of us feel at the 
All India Radio.     (Interruption). 

Sir, I will tell you our reactions to the All 
India Radio. 

(Interruptions) 
SHRI KRISHAN KANT : Is this a point   

of order? 

SHRI K. P. SUBRAMANIA MENON : 
Yes, it is a point of order. 

(Interruptions) 

MR. DEPUTY CHAIRMAN : All right, 
please. 

SHRI K. P. SUBRAMANIA MENON : 
Sir, as you know, our party and the people 
who follow us, the working class, the 
peasantry, the poor agricultural labour, are 
out of the pale. As you know. Sir, we do 
not come under the definition of what the 
bourgeoisie landlords call it, the 
respectable parliamentary democracy   and   
all   the   trappings   that   go 

with it. You will realise that in this country 
millions of people have been suffering. 
What does this All India Radio do? What 
importance does it give? Millions of un-
employed youth are thrown all over I he 
country. Does the All India Radio give 
attention to it ? 

(Interruptions) 
MR. DEPUTY CHAIRMAN : What is 

the point of order? 
SHRI K. P. SUBRAMANIA MENON : 

Sir, this All India Radio, in common with 
all the other media of mass communication 
in the country, has been the vehicle of the 
thought, of the action and of the propaganda 
of the moneyed classes and the monoplists 
and the big capitalists and the big landlords 
in this country. (Interruptions). It has never 
served the people of this country; it has 
never served the working classes of this 
country; it has never served the agricultural 
labour in this country; and it can never serve 
those as long as the State apparatus, as long 
as the sham parliamentary democracy, as 
long as the whole communication system 
and the mass media, are controlled by the 
people who hold money and who can mould 
public opinion. 

(Interruptions) 
MR. DEPUTY CHAIRMAN : Please 

conclude now. 
SHRI K. P. SUBRAMANIA MENON : 

You know, Sir, our party has been one of 
victims of this sort of propaganda by the All 
India  Radio. You know. Sir, four or five 
years back, our party was branded as Chinese 
agents and this All India Radio, day in and 
day out, three or four times a a day, has been 
making that shame nonsense. Sir, 1 do not 
hear the radio and many people who follow 
me do not care for it also and they do not 
believe in it also, because it is a shameless 
organ of class rule in this country and we 
know it and it cannot be changed. 

(Interruptions) 

MR. DEPUTY CHAIRMAN : What is 
the point of order? 

SHRI K. P. SUBRAMANIA MENON : 
Sir, one or two instances I will quote. In the 
recent Kerala elections, you will be 
astonished to note the crime perpetrated by 
this All India Radio. In the recent elections. 
Sir, in the case of Shri E. M. S. 
Namboodripad, this All India Radio pro-
pagated five times or six times in its Hindi 
version that he had almost been defeated, 
that by 230 votes this man is leading and by 
520 votes that man is leading and so on 
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and this went i >n up to 9 o'clock at night... 
(Interruptions). Now, Sir, our difficulty is 
that we do not have much of an expectation 
from the All 1 sdia Radio or from the mono-
poly Press or from other sections. It is true 
that some sections of this House have got 
those expectations and therefore, it is 
necessary tint this All India Radio, how it 
works, how it functions, what are the forces 
behind it, what are the powers which control 
it, \vh. i are the motivations of the people who 
operate h, etc. have to be gone into thorough! 
, and therefore, Sir, .. . 

MR. DEPl TY CHAIRMAN : What is the 
point of order now? 

SHRI K. P. SUBRAMANIA MENON : 
Therefore, Sir, the point that is made here is 
(hat there should be an all-party enquiry. I 
agree with that, Sir. But even an all-party 
committee cannot do much, because there 
also the groups of bourgeoisie landlords will 
be There. . .(Interruptions). But, within the 
limitations of the all-party committee, I 
agree, there should be an enquiry. 1 have no 
hi sitation in supporting the motion. 
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MR. DEPUTY CHAIRMAN : Mr. Appan, 
you will get a chance to put forth your point 
of order. 

SHRI G. A. APPAN : I have to raise it. If 
the Chair gives me a chance after he finishes, 
I will sit down now. 

SHRI G. A. APPAN (Tamil Nadu) : Sir, 
on a point of order. 

SHRI NAGESHWAR PRASAD SHAHI 
(Uttar Pradesh) : Sir, I am also on a point of 
order. 

SHRI G. A. APPAN : No, no. How can he 
raise a point of order now ? 

SHRI NAGESHWAR PRASAD SHAHI : 
How can he order Mr. Chandra Shekhar to sit 
down? 

(Interruptions)  
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SHRI BALACHANDRA MENON 
(Kerala) : Two people are standing. I will 
also stand. Why should he go on speaking 
like this. It is unfortunate that you are 
allowing him to speak. 

MR. DEPUTY CHAIRMAN : Order, 
please. 

 Time bell rings.) 

SHRI S. D. MISRA : We would like to 
listen to Mr. Chandra Shekhar tomorrow. 

SHRI M. N. KAUL (Nominated) : What 
will be the business tomorrow ? 

MR. DEPUTY CHAIRMAN : It is now 5 
P.M. and I think it is time for us to adjourn. 
The House stands adjourned till 11 A.M. 
tomorrow. 

The House then adjourned at five of the 
clock till eleven of the clock on Friday, the 
20th November, 1970. 
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